ANNEXURE-5
Shree Sai Smelters India Limited
List of Stakeholders under Requlation 31 of IBBI (Liquidation Process) Requlations, 2016.
Category: List of Operational Creditors (Government Dues)
Date of Commencement of Liquidation: 25-01-2024; List of Stakeholders is Pursuant to claims received and updated as on 29-03-2024
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Central Goods & Services | Central & State | 53 ) 5054 816,04,91800  3,2890,752.41 - - | 77s% | 17929,674.00 -] 1,000066959  2,07,74,82124| Further documents and
Tax, Shillong Government clarifications are awaited.
Employees Provident Fund | Central 28-02-2024 2,28,654.00 2,28,654.00 ; ; .| o0.05% ; . ; .
Organisation Government
Employees State Insurance |Central The docttlments_ relatlng to
Cororation Government 04-03-2024 16,03,844.00 - - - - 0.00% - - - 16,03,844.00 | calculation of interest is
P! being awaited.

Income Tax, Circle Central 23-03-2024 2,16,34,245.00 - - - -| 0.00% - - - 2,16,34,245.00
Shillong Government

TOTAL 10,50,71,661.00] __ 3,31,19,406.41 - - -| 7.80% | _1.79.29,674.00 ~|1,00,09,669.59 4,40,12.910.24




